
Governmont of Rajasthan
.^,,". ,. D"partnlent for Chiid Rights
zrri iuU. Kjlvc,t nn r. N4nr r( I . Snr^r S.nlr1,Ir Vir sarnvc, Ja,OL,,

S NoF"r2(;)(d)/ 11fi /t ,rliiit.i l-\r(rn /zo16t) 6lt/,0 D€le lr-1- '1

Notification

pLll.suance of the rsg6mrns.6rlion macje by Honble Ra]asthan

lln!- 9"rn, Joclhpur, wide lelter No. RJS-Essl B2lv)t24t2A168369 ()ate(t03-09-2019, the State Governmenl hereby appoints Judicra oFficerSnI Alanla Agarwat, ADDL. SR. CJ-CUI\,4_ACJI\i1, NO 2. Bharatpur as tutlfledged Pnncipat lvlagislrate of Juvenite Juslice Board (JJB) Bharatpur
conslituled under sectlon 4 of lhe Juvenile Juslice (Care ancl protection of
Childre6; 4"t ,0,,

This appointment has been made cooferring powers under section
!a ot I,9 Juvenite Justce (Care and protection ;f Children) Act 2015.
Prncrpal Nlagistrate Sha{l hotd therr regUlar Sltngs from the prernises of
Government Observation Home as per the provisions of lhe Act and Rutes
made thereunder

kr

Director & Joint Secretary

S No F 22(7) (a),,a-f.s Ii ,/fu. rlir.lc ftgfu U ZorOr Zo0ot _2_t- Date l(-r-l\
Copy forwarded to the foltowing for information-and nE6essary action-

(Nis hka iwa kar)

l. Special Assistani to Hon'ble |\,4 nister. Socral Justice and
Empowerment Deparlment, Government of Ra]asthan, Secretarial Jalpur

2. Special Assistant io Hon'b e l,4inister Law and Legal Affairs, Governmenl
of Rajasthan, Secretariat, Jaipur

S. Sr. Deputy Secretary, Chief Secretary, Rajasthan, Secretariat, Jaipur
4. Prvate Secretary, Additonal Chief Secretary Home Departrnent

Rajasthan. Secretariat, Jaipur
j. Private Secretary, Principal Secretary, Law/Social Justice and

Empowerrnent Departmenl, Rajasthan, Secretarial. Jaipur
6. Reglstrar General. Hon'ble Rajasthan High Court. Jodhpur
7. Regislrar (Administration) Hon'ble Rajasthan High Court. Jodhpur

8. Private Secretary, Direclor, Deparlment for Chid Righls and Chief
Executive Officer, Rajasthan Slate Child Protection Society, Rajasthan,

Jaipu r

9. Secretary, Rajaslhan Slate Commission ior Protect on for Child Righls,

Jaipu'
lO.lvlember Secretary. Rajasthan State Legal Services Authority, Jaipur

I l. Director, Rajasthan State Judicial Academy, Jodhpur

12. Private Secretary, Director General of Police, Rajasthan, Lal Kolhi

Jaipur
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I i Ad.lrtror0l l)r'(rclor Gcrrc'rlrl ol l)oIcc Al IILJ' l-al Kollli ',aipLlr

I ' ii.i"., ancl scssion 'tLrdge' 
Bllarnlprlr'

I. "'.,-,',,a;.1.r [,laoisttales Bl']aratDLrr'

1,, 1"i,"i",t, i,.','cil'egal Scrvrccs ALrllrorrty' BllaralpLrr

,- ai, ., u","",, Chlld Wellarc Col'rnlillee Bll;lralpLrr'

lS.lllenlbers,'lrrverlile Jttstice Bo'rrd, Bharatpur'

i,i.J*tl.i 
-l'a"u'.i:.tes 

ancl Chairpersons, District Child Protection Unit

Bharal!tut
:(1. Superintendents of Police, Bharatpur.
: L Superintendent, Govenrntent Central Press, Jaipur
::. Accounts OfficeriDeputy Director, ICPS/ Deputy Director, SARA,

Depadment tor Child Rights, Rajaslhan, Jaipur
:-1. Assistant Direclor, District Clrild Protection Unlts Bharatpur.
l{ Superintendents of .Govt. Observation and Children Home (Boys/Gids)

Bharatpur.
?5. Guard File

Lh
Director & Joiit'secretary

RA.I THAN HIGH COURT. ]ODHPUR

No.RJS-Estt,B2(v) I t P I 24 / 2OL6 I 
'3657

Date : 11.09.)019

Copy forwarded to the following for information and necessary actioni-
1.P.S. to All Hon ble ludges al lodhpur.
2.The Registrar General / Regrstrar (Vig.)/ (Admn ) / (Rules) / (C]ass.) /(Exam ),,/oSD

(F&I)/(Judrcral) Rajasthan High Court, lodhpur and Registrar hq. At Delhi,
3.The Registrar-Cum_Pnncrpal Secretary to Hon'ble the Chief lustice, Rajasthan High

Court, Jod hpur/ Bench, Jarpur.
4.The Registrar(Adrnn.), Rajasthan Hrgh Court Bench, laipur with the requesI to

distribute the copies of this order to a the Hon'ble ludges sitting at laipur through
P.S., l4ember Secretary, Rajasthan State Legal Services Authority and all the ludicial
Officers posted in the Registry at Jaipur Bench, laipur.

5.lYs. Ajanta Agarwal, Addl.Sr.Cl Cum ACIM No.2, Bharatpur/Principal Iuaqistrate,
Juvenile lustice Board, Bharatpur.

6.Drstflct & Sessions ludge, Bharatpur with the request to serve/crrculate the copy of
this order to the concerned Co u rtloffice r/Treas u ry Officer as per direclion issued vlde
this office letter No 17022 dated 08,10,2015.

7.The Director, Ralasthan State Judrcial Academy, Jodhpur.
8.RJS:Estt. Section/ Confidential Section/ Statistics Section/ General Section/

Subordinate Courts(Estt.) Section/ RIS Leave Clerk/ Buildlng Side/ Computer Cell.
9.A.O,1., Classification Section (Website), Raiasthan High Court, Jodhpur/Bench,

Jarpur. 
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